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(c) whether any case has been re-
ferred to arbitration and if so, with
what result?

The Deputy Minister of Defence
(Shri Raghuramaiah): (a) The infor-
mation is not readily available. The
number of properties requisitioned
and de-requisitioned in Eastern Com-
mand runs into thousands and the
number of owners is likely to be more
than the number of properties in-
volved, The information has to be
collected from the various Collectors
in the States falling in the jurisdiction
of the Eastern Command. It is felt
that the collection of the required
information will involve considerable
expenditure of money, labour and
time which will not be commensurate
with the results sought to be achieved.

(b) and (¢). Only three properties
at Diamond Harbour Road, Behala,
Calcutta, were requisitioned and de-
requisitioned. Owners in two cases
did not accept the compensation offer-
ed to them and the cases are accord-
ingly being referred to arbitration. A
sum of Rs. 17,500]- has been paid to
the owner in the third case,

Appointment of Assistants

565, Shri B, S. Murthy: Will the
Minister of Home Affairs be pleased
to state:

(a) the number of Assistants from
the Scheduled Castes and Scheduled
Tribes appointed in the Central
Secretariat during 1956-57; and

{b) whether all the posts of
Asuistants reserveq for these two
coinmunities have now been filled?

‘The Minister of State in the Minis-
try of Home Affairs (Shri Datar):
(a) 119.

(b) No. Twenty-one are still to be
filled.

Scheduled Castes etc, in Educational
Institutions of Tripura

566. Shri Bangshi Thakur: Will the

Minister of Education and Scientifie
Research be pleazed to state:

(a) the proportion of students be-

longing to the Scheduled Castes,
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Scheduled Tribes and Other Back-
ward Classes in the wvarious Edu-
cational Institutions (Government and
aided) in Tripura;

(b) the number of students
belonging to the Backward Classes
of Tripura who have been sent by
Government to the various higher
educational (including Technical and
Medical) institutions in the various
parts of the country; and

(¢) the total number of students
and the number of students belonging
to Backward Classes and Minorities
among them sent from Tripura for
higher and specialised education or
training to countries abroad with
Government assistance?

The Minister of State in the Minis-
try of Education and Scientific Re-
search (Dr. K. L, Shrimali): (a)
to (c). Information is being collected
and will be laid on the Table of Lok
Sabha in due course,
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Tobacco

568. Shri Barman: Will the Minis-
ter of Finance be pleased to state:

(a) the wholesale prices of flue-
cured and Hookah tobaccos in the
years 1954-55, 1855-56 and 1956-57;

(b) the rates of duty as percentage
of the wholesale prices of corres-
ponding years; and

(c) the total production of both
varieties in these years?

The Minister of Finance (Shri T, T.
Krishnamachari): (a) and (b). As
there are wide vanations n the
wholesale prices of various qualities
and types of flue-cured and hookah
tobaccos from place to place and from
time to time 1t is not practicable ®
compile detailed statistics of the
movement of prices of all these
varieties It is also, therefore, not
possible to work out the mcidence of
the excise duty on all such varieties
as a percentage of the wholesale price

A statement containing the average
price as well as the rates of duty and
their incidence expressed as a per-
centage, for certain selected varieties
of flue-cured and hookah tobaccos m
the Guntur and Calcutta markets res-
pectively, 1s laid on the Table of Lok
Sabha. [See Appendix II, annexure
No, 108]

(¢) Separate figures for the produc-~
tion of hookah tobacco as such are not
available, but the total production of
Virginia flue-cured and Indian air-
cured types of tobacco during the
years of 1954-55 and 1955-56 and the
estimateq production for the year
1956-57 are contained in a sta‘ement
which 1s laid on the Table of Lok
Sabha. [See Appendix II, annexure
No, 108].
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Stoppages of Work in
Certain Essential Services

Primary Edacation

569. Shrl B, S. Murthy: Will the
Minister of Education and Sclentific
Research be pleased to state:

(a) the names of States where
primary eduestinn has been made
compulsory; and

(b) the amount of Central grant-
asked for in this regard by these
States during 1957-58 ].

The Minister of State in the Minis-
try of Education and Scientific Re-
search (Dr. K. L. Shrimali): (a)
and (b). A statement is laid on the
Table of Lok Sabha. [See Appendix II,
annexure No, 109],

STATEMENT RE IMPENDING
STOPPAGES OF WORK IN CER-
TAIN ESSENTIAL SERVICES

The Prime Minister and Minister
of External Affairs (Shri Jawaharlal
Nehru): Mr, Speaker, Government
and I am sure this House are deeply
concerned about notices and news
of impending stoppages of work in
various essential services in the coun-
try. This matter has come before
the House in different forms on
several occasions during the last two
weeks or more I should like to keep
the House informed of recent de-
velopments and what the Government
have done in this matter and propose
to do

While it 1s the duty of the Gov-
ernment to take necessary powers to
mamtain essential services and take
steps to that end, it is equally their
concern to deal with the problems*
that have arisen, taking into account
all the aspects involved and the
demands of the workers affected.

During the last three weeks or
more, I have myself been intimately
connected with this matter, and so
have indeed my other colleagues in
Government On the 26th July I met
a deputation from the National Feder-
ation of Posts and Telegraphs Em-
ployees. My colleagues, the Minis-
ters of Labour and Communications,





